Sl Case Filing No.

Calcutta High Court

In The Circuit Bench at Jalpaiguri (Appellate Side)

Scrutiny List From 21-06-2021 To 21-06-2021

Petetioner

Reason For Compliance

No. Type
1 CRM 603/2021
2 CRM 677/2021
3 CRM 681/2021
4 CRM 683/2021
5 WPA 1088/2021

Printed On 21-06-2021

DINESH BARMAN AND ANR

NAIMUL HAQUE @ ALl @
NAIMUL ISLAM

BISHAL KUJUR

AJAY SARKAR
JIWAN LAL AGARWAL AND ORS

Advocate Compliance By
DE]

SATARUDRIYA 12-07-2021
MUKHERJEE

JAYDEEP KANTA 12-07-2021
BHOWMIK

JAYDEEP KANTA 12-07-2021
BHOWMIK

DEBAJIT KUNDU 12-07-2021
ARJUN SAMANTA 12-07-2021

ID PROOF OF THE DEPONENT IS MISSING

SEQUENCE OF THE PARAGRAPH NUMBERS IS
INCORRECT

NAME OF THE PETITIONER IS WRONGLY WRITTEN AT
PAGE NO. 2

1. RESPONDENT ADDRESS IS MISSING IN FORM -A

1T.WRONG ADDRESSING OF THE HONBLE CHIEF
JUSTICE (ACTING)

2.LISTED DATE IN THE PRESENTATION FORM IS
INCORRECT



